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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 18.08.2022 (THURSDAY) 

COURT –III  
 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 
In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
   

   For Directions 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 733 of 

2020 
 

 

Union of India 

Vs. 

Shri Vijaykumar V. Iyer 

 
With 

Amit Mahajan  Saurav Panda-R1 

Saloni Kulkarni-R2 

2.  Comp. App (AT) 

(Ins) No. 1410 of 

2019 
 

 

 

Vijay Kumar Iyer 

Vs. 

GTL Infrastructure Ltd. 
 

 
With 

Misha  Shyel Trehan-R1 

 

3.  Comp. App (AT) 

(Ins) No. 1503 of 

2019 
 
 

 

Vijay Kumar Iyer 

Vs. 

GTL Infrastructure Ltd. 

 
With 

Charu Bansal K. Datta 

Shyel Trehan-R1 

 

4.  Comp. App (AT) 

(Ins) No. 08 of 

2020 
 

 

 

GTL Infrastructure 

Ltd.  

Vs. 

Vijay Kumar Iyer 
 
 
 

With 

Diya Kapur Shyel Trehan-R1 

Sumesh Dhawan-RP 

5.  Comp. App. (AT) 

(Ins) No. 26-27 of 

2020 
 

 

State Bank of India  

Vs. 

GTL Infrastructure Ltd & Anr. 
 

 
 

With 

Raunak Dhillon  Shyel Trehan-R1 

Sumesh Dhawan-RP 

6.  Comp. App. (AT) 

(Ins) No. 685 - 

686 of 2020 

 
 

 

Indus Tower Ltd. 

Vs. 

Vijaykumar Iyer – 

Resolution Professional of Aircel Ltd. 

And Dishnet Wireless Ltd. & Anr. 
 

 

With 

Manish Jha Shardul S. Shroff 

Saurav Panda-R1 

Harshita Choubey-

R2 

7.  Comp. App. (AT) 

(Ins) No. 734 of 

2020 

 

GTL Infrastructure Ltd. 

Vs. 

Vijay Kumar Iyer & Anr. 

 
With 

Diya kapur  Anoop Rawat-R1 

Dhruv Dhawan-R2 
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8.  Comp. App. (AT) 

(Ins) No. 758 of 

2020 
 
 

 

Telecom Regulatory Authority of India  

Vs. 

Aircel Ltd. & Anr. 
 

 

With 

Maneesha Dhir Salonee Kulkarni-

R1 

Harshita Choubey-

R2 

9.  Comp. App. (AT) 

(Ins) No. 762 of 

2020 
 

 

Tatwa Technologies Ltd. 

Vs. 

Vijay Kumar Iyer & Anr. 

 
With 

Manisha Kanojia Vaijayant Paliwal 

Sumesh Dhawan-R1 

& R2 

10.  Comp. App. (AT) 

(Ins) No. 822 of 

2020 
 

 

Telecom Regulatory Authority of India 

Vs. 

Dishnet Wireless Ltd & Anr. 

 

Maneesha Dhir  Vaijayant Paliwa-R1 

Dhruv Dewan-R2 

    

   For Orders 

11.  Comp. App. (AT) 

No. 97 of 2021 & 

I.A. No.1793 of 

2021 

 

Internex Poly Pvt Ltd. 

(Formerly Known as Shubhnil Yarns 

Pvt. Ltd.) 

Vs. 

Gangotri Infrastructure Pvt. Ltd. 

 

Satyan S. Israni  

 

   For Admission (After Notice) 

12.  Comp. App. (AT) 

(Ins) No. 833 of 

2021 

 

SM Milkose Ltd. & Anr. 

Vs. 

M/S Onyx Components and Systems 

Pvt. Ltd. 

 

Manish Kaushik  Vishal Ganda 

Anand S. Sengar 

Yashika Sharma 

13.  Comp. App. (AT) 

No. 164 of 2021 

 

Mukesh Kumar Gupta 

Vs. 

Registrar of Companies, NCT of Delhi 

& Haryana  

 

Henna George  

 

   For Hearing 

14.  Comp. App. (AT) 

(Ins) No. 1036 of 

2020 

 

(PH) 

 

Sarda Argo Oils Ltd. 

Through Its Director Jagdish Prasad 

Sarada 

Vs. 

Sakuma Exports Ltd. 

 

Tanu Priya Gupta Amit S. Amist-R1 

15.  Comp. App. (AT) 

(Ins) No. 305 of 

2021 

 
(PH) 

New Okhla Industrial Development 

Authority  

Vs. 

Amit Agarwal 

Resolution Professional  

 

Sourav Roy  Angad Verma 

Prashant Kumar 

Prateek Kumar-RA 

16.  Comp. App. (AT) 

No. 126 of 2020 
 
 

(PH) 

Delite Properties Pvt. Ltd. 

Vs. 

Sudhir Goenka 
 

 

Surjadipta Seth Samiksha Gupta 
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17.  Comp. App. (AT) 

(Ins) No. 606 of 

2021 

 

 

Haryana State Industrial and 

Infrastructure Development Corporation 

Ltd. 

Vs. 

AAR AAR Technoplast Pvt. Ltd.& Anr. 

 

Parvinder Chauhan  

 

Harshal Kumar 

Neeraj Kr. Gupta-R1 

& R2 

 

02:00 PM 
 

   For Hearing 

18.  Comp. App. (AT) 

No. 24 of 2022 

 

(PH) 

 

Chowgule Shipbuilding Pvt. Ltd. 

Vs. 

Chowgule and Company Pvt. Ltd. & 

Ors. 

 
With 

Mahesh Agarwal Shalaka Patil 

Vikash Kumar Jha 

19.  Comp. App. (AT) 

No. 25 of 2022 

 
(PH) 

Angre Port Pvt. Ltd. 

Vs. 

Chowgule and Company Pvt. Ltd. & 

Ors. 

 

Mahesh Agarwal Shalaka Patil 

Vikash Kumar Jha 

 
 

 

 
 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       

http://www.nclat.nic.in/

